CENTRAL ADMINISTRATIVE TRIBUNAL' ,3 _ -
JAIPUR BENCH JAIPUR B T (23

ORDERS OF THE BENCH

| Date of Order 10 04 2012

‘ }‘OA NO 446/2011 Wlth MA 107/2012

' Mr RaJendra Prasad Sharma Counsel for appllcant
Mr. T P. Sharma Counsel for respondents

MA. No 107/2012

) Heard on MA No. 107/2012 moved on behalf
of ‘the appllcant for! seeklng withdrawal of the OA since
the. respondents have granted the rel|ef as clalmed by
hime |n the OA : ‘

The appllcant |s granted perm|55|on to

o WIthdrawﬁthe OA.

T

o ’; The M-Av:stands-disbgsed of accordingly.

OA No. 446/2011
_ fThis OA?aIso stands dismissed as withdrawn.

The |nter|m order granted on 29 09 2011

' stands vacated
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